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(b) and (c). Question does not 
arise since no Marine National Park 
has been set up so for in the 
Andaman & Nicobar Islands. 

-Cases of Illegal Encroachment 

6909. SHRI DIGVlJAY SINH: 
Will the Minister of AGRICUL-
TURE be pleased to refer to the reply 
given to Un starred Question No. 4516 
on 22 March 1982 regarding achieve-
ment of National Forest Policy and 
state: 

(a) how .many illegal encroa~h
ments commItted to the courts dunng 
the last two years have been compoun-
ded by payment of nominal fines 
from each State; and 

(b) how many of such cases have 
actually resulted in eviction in each 
State : 

THE MINISTER OF STATE IN 
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOp· 
MENT (SHRI R.V. SWAMI-
NATHAN): (a) and (b). Informa-
tion is being collected and will be 
placed on the Table of the Sabha. 
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